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APPROPRIATION (RAlLWAYSj NU. 
3 BILL," 1973 

THE MINISTER OF RAILWAYS 
{SHRI L. N. MISHRA): Sir, I beg 
to move for leave to introduce a 
Bill to authorise payment and app.:o. 
priation of certain further sums from 
and out of the Consolidated Fund of 
Indiia for tbe services of the financial 
year 1973·74 for the purposes of Rail-
ways. 

MR. DEPUTY-SPEAKER: 
question is: 

The 

"That leave be granted,:o int.o-
duce a Bill to authorise ~  

and appropriation of certain further 
sums from and out of the Conso-
lidated Fund of India for the ser-
vices of the financial year 1973-74 
for the purposes of Railways". 

The motion was adopted. 

SHRI L. N. MIsaRA: I Introduce 
the Bill. 

I beg to movet: 

"That the Bill to authorise pay-
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for the 
Services of the ftn:ancial year 1973-
74 for the purposes of Railways be 
taken into consideration." 

MR. T - ~  The 
question is: 

"That the Bill to o s~ pay-
ment and appropriation of certain 
further sums from and out ,of the 
Consolidated Fund of India for the 
Services of the financial year 
1973-74 for the purposes of Rail-
ways be taken into consideration." 

The motion was adopted. 

No.3 Bill, 1973-. 

MR. DEPUTY-SPEAKER: We will 
now take up clause by clause consid-
eration. 

The question is: 

"That Clauses 2, 3, the Schedule, 
Clause I, the Enacting Formula and 
~ Title stand part of the Bill." 

The. motion was adopted. 

Clauses 2, 3, the Schedule, cl.ilme 1, 
the Enacting Formula and th.: Title 

were added to the Bm. 

SHRI L. N. MISHRA: I beg to 
o ~  

"That the Bill be passed". 
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MR. DEPUTY -SPEAKER: Order 
please. Members have raised various 
points and it is up to the Minister 
to answer some points. It is up to 
him 'to answer. 
--------------

·Publiahed in Gazette ,)f-indla -Extraordinary Part II, Section 2, 
dated 23-8-78. 
tIntroduced/moved with the recommendation of the President. 



/ 

:Q!,7 AtTocities on AUGUST 33, l8'lI 

SHRI JYOTIRMOY BOSU: Sir, /1 
gave a notice that I would like to 
speak on this at the third reading 
stage. 

MR. DEPUTY-SPEAKER: Mr. 
Bosll, you will kindly sit down. It 
is quite correct that Shri Bosu had 
sent a notice that he wanted to spe&k 
in the third. reading. DU" then, 
after some discussion,' he did agree 
to sPe<lk in the general diSCUSSion on 
the supplementary demands. 'Ihi;; was 
what 1 was told And that is why, 
although there was a Member from 
your party who spoke on Supplemen-
tary Demands (Interruption.;). You 
were given a second chance as the 
second speaker. The understQl1ding 

, was that you would ~  ~ in the 
third reading. Why do V'lU msm on 
that? This was what T ' ~ lnfn.-.nf'ff 
whall __ to the Chair. So, don't 
"age a point over this. 

MR. DEPUTY-SPEAKER: 
question is: 

"That the Bill be passed". 

'The motion was adopted. 

16.80 hrS. 

The 

DISCUSSION RE: REPORTED AT-
ROCITIES ON HARlJANS IN VA-
RIOUS PARTS OF THE COUNTRY 

MR. DEPUTY-SPEAKER: Now, we 
shall take up the discussion ur.:der 
rule 193 on the reported atrocitIes on 
Harijans in various parts of the CQun-
try. Shri Jyotirmoy Bosu. 

Before I quote from the Repl:lrt of 
the Commissioner for Scheduled 
Castes and Scheduled Tribes for the 
year 1970-71, I would like to give· 
you certain figures. According to the 
1971 census, Scheduled Castes arE 80 
million and Scheduled Tribes are 38 
million. 21.5 per cent of the total. 
population are Scheduled Castes and 
Scheduled Tribes. Regionwise, the 
filrures are as foUows:Eastem re-
gton: 26.8 per cent; Northern region: 
22.4 per cent; Western region: 21.4 
per cent; and Southern Region: 25.2 
per cent. 

SHRI M. C. DAGA (Pall): The 
discussion. 1s on atrocities on Harl-
jans. Why is he quoting all tllese 
figures? 

SHRI JYOTIRMOY BOSU: I have' 
just started. 

PROF. MADHU DANDAVATE 
(Rajapur) : Unless they are there, 
there cannot be atrocities. 

SHRI M. C. DAGA: He must cUs-
cuss only the point at Issue, namely 
atrocities on Harijans. Why is he 
discussing irrelevant s~ 
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SHRI JYOTIRMOY BOSU (Dia-
mondlIarbour) : The problem of 
atrocities on Harijans has become a 
burning problem for the whole coun-
try, and I would say that it has be-
come more known for the failure of 
the Government than for their suc-• 
cess in tacklinc the whole i3sue. 

SHRI JYOTIRMOY BOSU: .89 per 
cent of Scheduled Castes and 9'1 per 
cent of the Scheduled Tribes live in 
villages, and more than 80 per cent 
of the Scheduled Castes and 90 per 
cent' of the Scheduled Tribes eJ'1t 

engaged in cultivation and they work 


